| TEM NO 27 COURT NO. 3 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... /2012
CC 20887/ 2012

(From the judgenent and order dated 27/04/2012 in CMAP No. 42068/ 2003, of
The H GH COURT OF JUDI CATURE AT ALLAHABAD)
SHRI SAMAR SI NGH Petitioner(s)
VERSUS
STATE OF U. P AND ORS Respondent ( s)
(Wth applns. for c/delay in filing SLP & c/delay in refiling SLP,

exenption fromfiling O T. and Permi ssion to file additional documents)

Date: 30/11/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE RANJAN GOGO
For Petitioner(s) M. M Dutta, Adv.

M. P.S. Sudheer, Adv.
M. Rishi Maheshwari, Adv.
M. Abu John Mat hew, Adv.
For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

Perm ssion to file additional docunents is granted.

Exenmption fromfiling OT. is allowed.

Del ay condoned.

| ssue noti ce.

[ Usha Bhardwaj ] [ Savita Sainani ]
Court Master Court Master



